CENTRAL ADMINISTRATIVE TRIBUNAL
PRINCTIPAL BENCH, NEW DELHIT

R.A.ND.82/2003 TN 0-@-N0-134?K01
Thursday, this the 20th day of March, 2003

Hon’ble Shri Justice V.S.Aggarwal, Chairman
Hon*ble Shri Govindan $. Tampi, Member (&)

Dir. ajay Kumar Acharya
Auarter MNMo.l/3%, Refinsryv Magar
Mathura (LIR)
-Applicant
(By Advocate: Shri D.M.Sharma)

—
Varsus
1. Union of India through

the Secratary To the SGovh. of India

Ministry of Human Resources Develaopment: i
(Randriyva Vidyalava Sangathan Wing)

Shasteri Bhawan, Hew Dslhi

7 The Commissionae

Kendriva vidvalava Sangalthan

10, Institutional arsa, Shahassed Jaet

Singbh Marg, Mew Delhi
AL The assistant Commissionear

Kendriva Vidvalava Sangathan,

Raegional OFfFfica., Ssctor “J°

aligani, Lucknow (UR) X
4. The Principal

Kendriva Yidvalava, Refinery MNagar

Mathura (LP]

- Respondents

(By advocate: Shri H.Javaraman for Shri $.Rajappa)

0ORDER (DRAL)

Justice V.3.Agghrwal:

Had\airound to raeview. Dismissed.

(v.S.aggarwal)
Chairman

gunil/




